CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 19/03/2018 to 23/03/2018

S.No Appeal No Application No Order No Order recd. date Dt. Of order
From Secy of sent to CR
President/VP/
Members
Final Orders
AD/50273/2018- FO/AD/A/50766-
/ / /AD/A/ 16/03/2018
1 CU[DB] 50767/2018 19/03/2018
i C/53028/2016-CU[DB] FO/C/A/50782/2018 16/03/2018 19/03/2018
ST/55220/2013-
5 CUIDE] FO/ST/A/50808/2018 16/03/2018 19/03/2018
. ST/81/2012-CU[DB] FO/ST/A/50801/2018 16/03/2018 18/03/2018
. C/51762/2017-CU[DB] FO/C/A/50791/2018 16/03/2018 18/03/2018
n ST/883/2011-CU[DB] FO/ST/A/50820/2018 16/03/2018 18/03/2018
ST/55055/2014- FO/ST/A/50826-
/ / /STIAI 16/03/2018
7 CU[DB] 50834/2018 19/03/2018
ST/55266/2013-
i cuiDey FO/ST/A/50768/2018 16/03/2018 18/03/2018
ST/55803/2013- FO/ST/A/50738-
16/03/2018
9 CU[DB] 50739/2018 /03/ 19/03/2018
" C/50040/2018-CU[DB] FO/C/A/50836/2018 16/03/2018 10/03/2018
N T FO/ST/A/50802-
" ST/523/2012-CU[DB] ESE0SEE 16/03/2018 16/03/2018
" C/51772/2017-CU[DB] FO/C/A/50835/2018 16/03/2018 16/03/2018
ST/57265/2013-
" S| FO/ST/A/50821/2018 16/03/2018 19/03/2018
AD/50216/2018- FO/AD/A/50959-
/ / /AD/A/ 16/03/2018
14 CU[DB] 50961/2018 19/03/2018




[ ST/54802/2014- FO/ST/A/50913-
21/03/2018 o
b cu(ps] 50914/2018 23/03/201
AD/51855/2017- FO/AD/A/50938-
21/03/2018
i Ccu[Dps) 50942/2018 /03/ 23/03/2018
ST/57266/2013-
7 Cu[DB] FO/ST/A/50943/2018 21/03/2018 23/03/2018
ST/54986/2014-
T . FO/ST/A/50973/2018 21/03/2018 23/03/2018
ST/59748/2013-
5 CUlDB] FO/ST/A/58790/2017 21/03/2018 23/03/2018
ST/53362/2014-
20 CuIDB] FO/ST/A/50946/2018 21/03/2018 23/03/2018
21 €/50747/2017-CU[DB] FO/C/A/50948/2018 21/03/2018 23/03/2018
ST/57092/2013-
- CU[DE] FO/ST/A/50971/2018 21/03/2018 23/03/2018
ST/55423/2013-
5 Cu[DB] FO/ST/A/50962/2018 21/03/2018 23/03/2018
AD/50289/2018- FO/AD/A/50921-
21/03/2018
= CU[DB] 50922/2018 /03/ 23/03/2018
ST/55339/2013-
N CU[DB] FO/ST/A/50968/2018 21/03/2018 23/03/2018
ST/51447/2014-
T CU[DB] FO/ST/A/50969/2018 21/03/2018 23/03/2018
27 ST/2751/2012-CU[DB] FO/ST/A/58791/2017 21/03/2018 23/03/2018
ST/55226/2014-
- CU[DB] FO/ST/A/50937/2018 21/03/2018 23/03/2018
o8 C/52747/2015-CU[DB] FO/C/A/50880/2018 21/03/2018 23/03/2018
MISC ORDERS
SURPSSIRDER MISC/50953/2017 0097/20 21/03/2 B
" CU[DE] ST/MISC/50953/ MO/50097/2018 1/03/2018 23/03/2018

|




3

Kind Attention: To maintain the transprancy in this tribunal all judicial drders are being suo-moto
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members
on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.l Act may
download these orders from CESTAT website.

D t{ REGISTRAR



CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 26/03/2018 to 28/03/2018

S.No | Appeal No Application No Order No Order recd. date | Dt. Of order

From Secy of sent to CR

President/VP/

Members
Final Orders
1 Scz/i;:]42/ 2014- FO/ST/A/50915/2018 26/03/2018 27/03/2018
2 sCTU/[sDo:]77/2014- FO/ST/A/50970/2018 26/03/2018 27/03/2018
3 SCTU/[5[;188]41/ 2014- FO/ST/A/50889/2018 26/03/2018 27/03/2018
\ ST/3443/2012-CU[DB] FO/ST/A/50901/2018 26/03/2018 27/03/2018
5 sCL/[sD1:]92/2014- FO/ST/A/58789/2017 26/03/2018 27/03/2018
; ST/1616/2011-CU[DB] FO/ST/A/50892/2018 26/03/2018 27/03/2018
; ST/142/2012-CU[DB] FO/ST/A/50872/2018 26/03/2018 27/03/2018
. iL/[5D482]76/ 2014- FO/ST/A/50878/2018 26/03/2018 27/03/2018
. C/50068/2018-CU[DB] FO/C/A/50934/2018 26/03/2018 27/03/2018
o $T/3923/2012-CU[DB] FO/ST/A/50902/2018 26/03/2018 27/03/2018
§ iL/[sDo;]z;s/zols- ;’g (5);// Azé 51‘;904' 26/03/2018 27/03/2018
; SCTU/[S;BZ]10/2014- FO/ST/A/50903/2018 26/03/2018 _2;;-3/;;8—
. SCL/SDSBZ]“/ 2014- FO/ST/A/50890/2018 26/03/2018 27/03/2018
) ZTU/[-");:]ZO/ 2014- FO/ST/A/50881/2018 26/03/2018 27/03/2018




R ST/56142/2013-

& CUIDE] FO/ST/A/50888/2018 26/03/2018 27/GS /S
ST/52643/2014-

” CUIDE] FO/ST/A/50893/2018 26/03/2018 o7/G5IE
ST/54983/2014- FO/ST/A/50956-

26/03/2018

o CU[DB] 50958/2018 yas] 27/03/2018
ST/57730/2013-

b CUIDE] FO/ST/A/50871/2018 26/03/2018 TG

0 C/50195/2018-CU[DB] FO/C/A/50879/2018 26/03/2018 27/03/2018
ST/54462/2014-

55 CUIDE] FO/ST/A/51058/2018 26/03/2018 o7GETa
ST/60634/2013- .

= CuIDB] FO/ST/A/58795/2017 26/03/2018 555/

MISC ORDERS
ST/50846/2017-

a CUIDB] ST/MISC/50639/2017 MO/50098/2018 26/03/2018 2370 B
ST/53400/2015-

5 CUIDE] ST/MISC/51061/2017 MO/50099/2018 26/03/2018 siozens

5 ST/638/2011-CU[DB] | ST/ROA/50895/2017 MO/50095/2018 26/03/2018 o7/GE0iE

4 ST/1916/2010-CU[DB] | ST/MISC/50097/2018 M0/50116-50119/2018 26/03/2018 e

5 C/50426/2018-CU[DB] | C/MISC/50172/2018 M0/50111-50112/2018 26/03/2018 o270/ Z018

) ST/1545/2011-CU[DB] | ST/ROA/50032/2018 MO0/50115/2018 26/03/2018 STl

. C/50316/2018-CU[DB] | C/Stay/50128/2018 S0/50121/2018 26/03/2018 —
ST/59639/2013-

g CUIDE] ST/ROA/50077/2018 MO0/50114/2018 26/03/2018 7//0E R

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members

on the same day for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.l Act may

download these orders from CESTAT website.
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